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I Sicch o, 1044/0
gonn of Bh, D, Tyanl
presently posted at Palam Airport,
New Delt

Q/o H,C=8, Police Station Tilak Marg,
New Delhi oo Applicant
(By Advocate shri Shankar Raju )

Ver sus

1. The Lt Governor of NCT of Delhi
through Commissioner of Police,
Police Headquarters, MSO Building,
New Delhiy

2¢ Additional Commissioner of Police

(Operations), Police Headquarters,
M3 Building, I.P.,Estate, New Delhi

+ s Respondents
(By Advocate Ms,Jyotsna Kaushik,learned
counsel through proxy counsel Ajesh
Luthra)

ORDER (ORAL)
(Hon'ble Sut;Lakshmi Swaminathan, Member {J)

Shri shankar Raju,learned counsel for the apnlicans
submits that since the penalty orders have lost their effect and
therefore, nothing further survives in this 0A and on
instructions from the applicant, he seecks permission to
withdraw the OAf

Permission to withdraw the OA is granted.
Accordingly OA is dismissed as withdrawnd

(smt.Lakshmi Swaminathan) (V. Ramakrishnan )
Member(J) Vice Chairman(A)
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